Public Examinations (Prevention of Unfair Means) Bill, 2024

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY;
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF STATE
IN THE PRIME MINISTER?S OFFICE; MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF STATE IN THE
DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Sir, I beg to move for leave to
introduce a Bill to prevent unfair means in the public examinations and to provide
for matters connected therewith or incidental thereto.
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DR. JITENDRA SINGH: Sir, I introduce the Bill.
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